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(a) corresponding increase ia staff
strength ia  states depots during this 
period* separately for each depot of 
Indian Jtailways and each category e t 
staff separately; and

(b>. in case no corresponding in-
crease in staff strength has been made 
or increase was less, the reasons for 
not increasing?

THE MINISTER OF STATE IN 
THE MINISTRY OP RAILWAYS 
(SHRI SHEO NARAIN): (a) and (b). 
The increase in value of annual 
issues of stores is not only on account 
of increase in activities but also on 
account of cost of materials having 
gone up during the period 1950-51 to
1976-77. An increase in the value 
of materials does not w arrant pro-
portionate increase in the stuff 
strength. The staff strength is increas-
ed taking into account the increase in 
actual workload, viz., number of items 
stocked, number and nature of trans-
actions, etc., keeping in view the con-
straints on creation of additional ports 
imposed by the Government for 
Lchieving economy in expenditure. The 
ban on creation of posits has not, 
however, been made applicable for 
maintenance of new plan assets 
where new Stores Depots have been 
set up. The staff strength is being 
reviewed periodically to  see if any 
increase is called for.

Memorandum from Western Railway 
Claw 0  Offloerti A m R ation

2496. SHRI VUAY KUMAR N. 
PATH,-. Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Western Railway
Class-II Officers Association has sub- 
netted a  memorandum to  the Bail- 
way administration regarding chan* 
ges ia promotional policy and tides 
governing promotions;

(*>) if so, details thereof; and

(O  d e lm  ©f action taken on tbe  
v«rtoo* dem iad* o f th e  A H odttttofef

THE MINISTER OF STATE IK 
THE MXNIgntY OF RAILWAY^ 
(SHRI SHEO NARAIN): (a) and
(b). A resolution, passed by the 
Western Ratlway Class H  Officers? 
Association on 5-2*1979, ha9 been re-
ceived. The resolution mentions that 
the Ministry of Railways:

(i) jare considering time-bound
promotions only to Class I officers;

(ii) are treating Class II service
as the culmnating point for Class m
employees;

(iii) have ordered regular pre-
mature promotions of Assistant 
Officers, Class I to  the District 
Officers grade on completion of 
two years service on a working 
post;

(iv) have changed in December,
1976 the provisions of Code Rules 
to deny the promotee officers* the 
benefit of promotion; and

(v) are not filling the quota for
promotion of Class II officers to 
Class I service regularly with the 
result that the promotee officers de

not get the benefit of promotion.

A  demand has been for determin-
ing the promotion quota against posts 
and not vacancies.

(c) The Resolution, received recent-
ly, is under examination,,

Speed Governors on Vehicle^

2497. SHRI MADHAVRAO SCIN- 
DIA: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state:

(a) whether in  order to  eliminate
road accidents in Delhi and other 
parts of the country, Transport Au-
thority of Delhi propose to introduce 
new measures including installation 
of speed governors on all vehicles to 
the near future; and

m  & so, progres* so far achieved 
in tte  ttujtar and its dtott on t qM  
accidents & tli« recant tm ett
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TH* UOTXSTEa or Bfrxrt IN 
CHABGS or TEE MINISTRY OF 
-SHIPPING AND TRANSPORT (SHRI
CHAND RAM): <*) The State Trans-
port Authority, Delhi has made it com- 
jmlsory the installation of speed-gover- 
non in stage carriages, including DTC
buses and mini buses playing on intra- 
city routes, in Delhi No.  passenger
transport vehicle Paying In Delhi would
be granted certificate of fitness, unless
it is fitted with a speed governor.

(b) The speed governors have been
installed in 1800 DTC vehicles, 1 mini 
bus and 26 standard size buses operat-
ing under DTC. 4 other vehicles have 
also been fitted with speed governr-s.

This measure was introduced only 
last month. Itwilltakesometime, 
-therefore, to assess its  impact.
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